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T 9TSTHH o T I SO0 Har g, N TS0 % ¥ [ SH0d HLdl g, AT
MM #oft & IT5=rrg HedT 1 SRa F2ar 2

2.3.2 ITEIHH o TeRTE aTferaRT 4 # 3w 1w )| arfersT e, T, S99, wiee sfiT geaisd Ted &l SR
el g, ord faer it Terswer it ST THAT 2

ATIIHT 4 ITSAHH, FHiee AR TR Ge & TR

THL AT UA 2T+ | FiEe AT AT
T +d7 FfZe = e
L T a+ b +c a+ b + 0.5c | Tty afar . | 15-20
a: 0717213 <5 o e |l 1520
b:0/1/2
c0 [BEER IET] 10-20
(Ff= forersw =T
AT 10 T
qoafesw g, ar
FhErHE e
ED EIRan
qeAThd A
FE, FATAgor
T ATEET
ATESl 9% gMET
liE))
sifaw sHTR TdET 50-60
D EIESIE I 1-10 e | qodT5h - | 20-30
i e T AT — || 20-30
RIERERI AT HT Goaishe 40-60
S AT LA - 2/3 D #it g &f L &t avg &f
A T wfee faw | 1/2/3 0 L =t a%g & (SS/Z22) L &t a3g &f
THFATH

2.3.3 UTSIHH FT TAL qTCRT 5 H A7 197 81 qTferht areay & wa¥ &7 ey F: & foro Remr-fAdert #r
AT SR Fdt 2




[ 9T [I-@0€ 3(ii)] YR <hT TSI : STHIR 241

TTfRIHT 5: ITSTHRAT FT T

FIH T | FE HT EAT qaraeT ITAEH g Tt gwT | AT g T | O '
(FHfeTh) [EET2 T FHiee T | e T FA &
EoC) FT | AETT
ATETT
100 s TE T T 0 L T AT Sl
200 aF  # T | AT T 20 T et FAT ST
ITSEE (A
T ITSIHH)
300 [ESIR] T | 200 T FTHE | BT 40 KD G FAT ST
ISR (Y
TAtHed)
400 Iq/zA T 200/300 & =T | & 60 EIER Al SIEE I
ToiafEE fsft | 3o F oo i, LRI
St | 12 7@l T TS,
fro=. 37
500 EmGEIE 400 =T FTHIE | & 100 15 AT =W
Toft, i,
o= =t
2.4 fsiq #fee

T TTSTFHH o o §, TeAF ITSIHH | T al-Ae7 U T fhar sirar 8, S e g 7 astrga frar am
I IS TH F7A T, G AT hiee F T H TISTHT FiSe STHT FIAT g1 T F T2+ T 396 g Afora
foFT wTu Rfe & "@eaT siT W U< qise sfed g /19T S7aT g1 U S 6 9 T TISIhd1 ol Affee
TSI o &9 | TS Hid & [dahed gral gl =7 slifee TSIwAl § Y19 U< & e &g sf|a Hf T
o F5T THT SITaT 81 8% T 9 U U 37 USiieheor S @ & {o7U ST8dT ITH #hiee hl ~qadH HeaT hh
AFLTHAT AT 81 FiST TUITAT Uk BT F Tl &l 9w geaiha & qeqq F:3dl 8, i grar #1 Adaar *
ToTT SFeA ATT9ARAT hT G0 F2A o AN, AR 0T ST AT F ST FT A9 M T I FTT AP
AT T 2

2.5 qrsawH it fAar

T "I fEEwer § Rt 9w 2 € (i) TTsawT wIE (i) TSR FT o (i) wEe & L-T-P
(iv) TA-STATFHATY. (V) STTTATHT / FHFHE TTSTHH ST (Vi) TTHUT T @G0T T IR0 A1+ (3T 137 &
MEL304 wefisr =t Rgia - I

=Y e (3-0-2)

d-AraaHard: MEL208

Aq & arT: MEL213

ITSIHT U

quy grieft @ie:

qTa:-

2.6 g4 AAEF aEU

T qT5awA | 100 3T 200 FqT % 1T TSI |, [F-3MaeTwdTy [[{ag ar ddl 8, ST el o= &
a1 fertfia wfee &t dear g Fadt g (T F1wF F forg 100 3 stfers 927 21 Ferd T € 3fiv 25 st Frwq
o) =1 AT TTSawE o A Fardr g o 5" 2 7 @iver qreawd W Agl 96AT 8, SH A T ITShT
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T FHAA o orT freqen T Fgradr F &7 o IT5aH 6l AR A7 AT FIAT T Teh ST foree T4 o
% BT H ATATF HiSe i U TCAT ATSId Al ol &, T FHE HLA o (70 ITT A1 g, IETEL o [0

CEL310 XXXXXXX
T@-araed#ar. CEL140 / CEL150 / CEL160 3i¥ s1fSia #ize 74

U A S CEL140, CEL150, CEL160 & a@ede faw=i #T 7939 Fxd & o7 99 g oY 399 74
hiee ofora B0 8, 98 =6 ITSawA § USiiehoT o fofT 91 |

frere wepfa % = TTenRat ¥ forg gF-arfSia wee i ko &)
A AT - - 74

=T TR - - 74

| THE TRATSET 907 1 - - 100

ST TIT - - 64

2.7 sifd=ardt / goewer Sy

3w U areeR # o stfaeaTdt sfiT SHeer ISl i STl | AN g TgdTd il ST AT g Ul T ST &l
ATATIY / AT TTSTHAL o 0 H T F FTF A 6 (o0 GS( 0T ek S AT Flel ol AGATT gl 2l
60% TFES AT arer R ot <1 9TEERET AT W 91 9T FHER HIAT A7 et g1 g 9 / gd-srve
SALTFHATSAT I TIT LA o [T 37 STTTATIT / THFHE TTSTHAT HT ITANT HT TG0 5|

2.8 qTSIhH 9<%

T TTSIAH I [N o fOreqor T2 % U 927 g7 q9ivad (a1 SITaT 8, ST el gdTel H TS
TR T TGT gl T TTShHT o [o10, S FasTTt o &ty A7 arfater ferersh off areerene o fereror =am aneag &
ANT o T g1 39 T TEAT Al TTSTHH THAAF & & H AT 6T ST g1 TS0 HT GATAT e,
TSI & [ A7 TR Taeat / fOeqor agrrht  Ft T GHeaT F7d, T T TETEaHe T oY I
I A AT T e s R 81 ureaws | "dfag R off #Ar ¥ o, o s @ a9 i
TSI & o0 Hafad aTeasmy T9-a9a | 9% Hid ol ITHIE %l Sal gl 7ae0, e, sEreade,
TARTLTAT FTA, FTAATAT 3T I FATSAHE, TH UIT, S % 0 J&F T FF | IS F [TEAE & ™0
T EATT ST fAqeor Safeq qTeasd auvadas g7 aF haT ST (9§18 9% 8Tl 6 g% §
Trie)|

2.9 AT yurreht

UTET Ik U T il IAAT &I I9TAT | STath 7 STAT 0 qAT § 39 S o 9196 G g HT Hohd
I UT FRT T T F 37 AT 8, U= 3 i I6AT Fad Fg Fieaenia f@aer & o a7 o [T gede

T ST g1 | TTSIHH (o7 TSI A qHeaT i G HhrT IS TG Hild o (o0 3= Thhar 9
FIA 21 T IS BT Y90 Al 4T 2

2.9.1 3= &F
IS SR IS GHHY EATHT A% qrrerat 6 ¥ g g §)
Is s 3w Rar

ey 10 AT

Tt 9 SFE

At 8 EERIERC

reft 7 ER
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T 6 ST

GIE 5 s & =

EIE) 4 iG]

THTH 0 GTE/STEA TSI /A AT /3T BHTET %l IreT | siqatesrd
uEl - ifee o

TTF - #ifee et

THUH - T FS FIT HH | HATTSAE 29T

SER - [T FS< I TSI | STHATTSAR T2

Ity Sufeafa (€@ 3.7 ¥4€)

W
¥ %1 faar

U T 7 IS IFE Uty F forw g
Y e = I sima w=oi= F forw 81 @ siea sweelw awr oot | wforerss v srorearsii 3 st shea v
HEMT AT § ad a¥ g1 I 9 i &l Tl

A A= T I A y=ef= F orw 21 =g Gl ot aremwa § g s<hot I 81 Y I % o e
3 TA THL o IISIHAT F 1010 45% | ATF ST 7T T & TSThHl * (0 50% & AT T8l gem
U ZTeATTeh, FTRT-STRT ITSTHT THATF HH 3o hl ATFAIAFRAT HLTT FL TR 2|

THUE V€ THUF IS G ¥ 9gd G0d T4 Fl I0Td 8, T 3d F FHTEr | U F AT sTareafa =i
T ST &l GHT T TISTRHT I gL i SEeTHdT 2l g SH a8 THUT IS TTH FAT g, S aah 1%
g T I I ITH A1 FLdT gl T (FFfoTeh) st & forw afs vus = v BFam sar g, a7, TF
T T AV | Teh gF ITSIHH AT e ST TSR of Tohal gl THh FATAT, THUE U< Toheft off Iroase #
ITd =T F IT FE I¥ a9 Tgd ol THUE IS FMUA H aTAT GI [ TLUEAT 6 (1T T g 31T IHeh 18 %0l
i & srafer & forw off, afe o i 39 deaerete sratar (A 4.7 ° Rafa=r ) Fir Terwer Fit STt
g, d9d T o § THTEr UIET ST S 6 AIRAT B & HEU THUE UT dgl QAT TAT Il ST
AITEATHE Atert=a | R # AT ofie 981 &

Tt SR T AT T IS T UF A AT AR A h T H A T GSLHA § AT A1AT B FAA TR foTn
TISIRHT T SAiTee AT ST Tl gl TT< ST i ITATT F&T | 75% & FUT g o I FF  FH SISl Ig
T 7, 1 difee o () I foar Smar 21 At 396 7 S ff saesdwar T T8l ardt |, al st v
(NF) I= for STar g1 iifee e § YT U= TESHiy AT HSYT 6t TorHT § 91 779 S7d 21 e qrersmat
= HTETH F TS HiSe AT qgl TohAT SITAT 2|

THUY X e IS THUH IT UF AT-HST oy / IUTRATS SeaTid TSIl & Tqiaeies® Te9 3%
TUTAT T FATAT 81 STSSS IS TTSIRH hl AFLTFHATAT I QLT FeA o o0 T&T= /A7 Srar g1 et Ao o,
Tf I8 UF FIT / AFaTT qTSaw g, AT ST hl THUH I ITH FF a6 TISTRH 6 (o7 GS{ T AT R

2.10 YS9 FT TTHA

U T % YT FT ToIihd T Gakihi, ATl IS @Tee AL (THASIT) % &7 § B s, S us
TETET F oI I w@ree vays S 9=t I w@ree vaes (fisfrdio) & s a4t & oo Gef o of gardr &
U< TETEe H TALS 2l

HISIHTT FT AL TAAAT T [IT ST
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AT FSe (SHISMT) FT IT ITSAFRAT F (7T ITSIFT hiee F TRT 6 & § qrearioa Fwar = g Sed s
T U0 F LT F o9 I 7 gt BT T gl

UF FATET (SSidY) | o1fSia I o = £ (Treuwy e X I 7)) o7 et F oo Sy v d I
ST T T R

TESHTU = ST / 5 (I i22) UF gaTer § ustisd q1rmdl + fore e AA- FF e & gearaa
ST 2

aofT 7ol zaTEr # S<hol uresRat * forg @isifio = SSfidfly @ (@ Re) S| AA- DD 3T & gwrfaa
[ERIBSISIES

gfdera § Hishdg w1 g

TSIET ST TS & fRemaert & dqane, Je Ssi 7 Jiaad § a@ad fi Jhwam & (Fsio-
0.75) x 10 = frera Tfaerd|

[STTE  folT: HIS(AIT 6.75 o TaRTael 3ehi T aL1a< Jiaerd (6.75-0.75) x 10 = 60% 2]
2.11 qTSAHHA T ToATHT
2.11.1 955" UA / TH [/ T T % TSR] o6 (o107 e

2.11.1.1 SATEAH/SETAR T FT TSR Goaiehe &l T TLATsH, U AR ofd i 7T siw foreres
% TeATHA & SATETY 9% T3, The, srmede, SR, ayg ==1 offs & e 9% grm| e 1 gegisa
FH F FH I TGS AT THET & AT 9¥ R AT qediha Jedi & {u S arer aest & @
ATt 4 3|

2.11.1.2 FATEHTREF THATY ST ST-ZHTal T ST i ST ST THROMH sehTafdes s § TgH]
 FIETE AU AT SITUIT| SATEATAF AT 1-5 AT R0 37T 37T HTGr hl GLrer 3-5a & srater v
SIIT| TTSThH THeaTE Al STATer T TLIEAT T ATATSIT FT Thd T &, ATohel el GIAT ST Fateq TAAST Fl
TS FAAT o G & (T ¥ greard ®)| et 7 S9¢ qfeashrd fers st 7t g forepraa g1, ar s g
sifa &= 9der 3 15 oAt % fia oiw I % yeeiw it fafyr & 2 91 % fiavw (o7 swmdr o % o)
fasmTeTer 7 T gag § sraeq *Fr S

2.11.1.3 ST T ATAATAF THAT & 0 Fqaieaa Bd g, Ire Tohd 920eT & 10 &7 % fiaw aeaswa
THAAT T ToAT 6 ST HI€ 4 STefie FohaT ST FodT g1 I WAL Had 39 aedias ATl 6 (ol
o s 8 S s % A & o far ar R s afiRefy F o g e s i gwm gerga f
ATt oY Hefard Searersti & A7 Gaad ITeahy qTHeaTh hl ATdad HAT ATLT| A T f&F=1T FAT
TSI H THAAE 6 T 92 gl TF ST S a1 G0 TLEATel § SAaed T8al g S aMi Tara § T
st foam ST

2.11.1.4 STTH-BHTET THEAT § SITEAT T2 a1l BT &l SATdH SHTT TL&AT H 7 i o0 ST 8w 39
THUE I FET SO UF 31 € 90aT § 9o o o fF ar 78 g Ffe g Afewe uTse ux AT AT
T 6 T & ¥ qifRa Tt  Fr oiq SATEr THET AT 8, 3 ST A e § SUeqd gHT
TEAT 8, qT, I SIA(ThTatae) 1 forfea swees 3 art ag o & 9der § IufRad g1 @) 78 araed
HHT TATGHRIT AT FAAWTeTer & Areqq | har SITuar T S ofq STer 9erenst & Q0 giq F 98 i
(STFTETHE) T Tgd ST AU THT ITHREH EATASTT ST 3T SHIGT TLEAT F FTITTEAT T2 % R0 I
el 3830d 8, Sve o SMaad & T §aq AT SITuAT| Y99 a9 s1.8% ST SR qATgRI</HR1T He ¥

THIIF F HTETH T ATaeT <90 |

ST o ST IT TN (AFIETHE) T STeAAAT H U shx 1T AT HIHA il ST HI(T| =7 FH{q # F=iehear
FfeeRTY, oY &1 ferammrener enforer gin |fafa 1 fAofr sifaw grem)
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2.11.1.5 =507 U< ATAT T ATAH FHTGT TLIEAT, TH: TLAT A AT 0T Sty it a4 § oaniHeT g
fere o 7t 2

2.11.2 9T H FT Ao ATagI TISThd (T 2129) 3T IS0 & ATAGIF T (T 2[2T) F AL
T g

2.11.2.1 =TagiE TSawEAt (f 22T) i TSIEH F SAEEIE Ted (U YTRT) F qediwd fAiaw
HeA TR JUITEAT T ST 2R

2.11.2.2 TSR AT A7 g€ a9 & I7 200 | AT ST |t ¢, gTeAiieh o aiieh & AT #hl TTeT adTs
TS g, I EAT | AN AT ST F1RUl '99 geaide F ™7 32 60-75% 3T @i geAia & o
25-40% g

2.11.2.3 TIRTLTATSAT ATl TTSTHRHT FT S TAH AT FHTTATL AT ST

ST 75% AT

AH 25% T

TR
s et BT 7 =T # 80/100 =T YTeewar § 90/100 37 stforq fh €, av sifaw & & oMt Famgar
T STty

80x0.75+90 x 0.25=82.5

e % Rrgia Sl TTemeT &7 gediw 100 F T979 92 951 ¢, I 9T 371 &l g2 100 F TH= 7€ q79=7
g

(* =g TR IR Foft o] ERfT ST T BT A GodTohed H 7I7aH 50% 31 TTH FIAT g, Tl a7 S %A
2 ST

2.11.2.4 Y98 9207 Hi 90T 30-35% F TeATEA F qid ar@ T gl SAruart JfaT: 30-40% qeatwA
(fafar ==om) fefr Sremer wdiear  qia ae ghn

2.11.2.5 et w18  forg e erfagfet wfear 42 Enft =i goatsa a5 § qof 1 ¥ e 9% 997 %
I | FoRaT ST |T7a geatehe ol 920 ||| edihd & ®9 | 9T q197 57 a7 &l

2.11.2.6 sifqw &1 & geai & forw, afe faamr grer e it STt 8, a1 fererss o srermar, S & Jia
T HEATT & ATg< | AT THAF I ATH hAT ST TohaT gl a9 & [ 98 aigd argdl aiie® & on
FHTEA 9T f3haT ST

2.11.3 IR TRATSHT YT o TTSTRHAT AT oA o Ha oA & e 9% g

2.11.3.1 TRATSHAT T % TSI T oA (HLa¥ oA 6 LT T R

2.11.3.2 TSR oA T FL0aE d<leh o AT ST HeT-H GeA T, &1 =l 96T, To4® H 20-30% FeT
ST Sifaw srater &1 geaisd 40-60% ST T R

2.11.3.3 W@ TRANETEA % 70 40-60% F Sfad e & o7 argdt 9<rers girl grait fawadr &
TS #, TTeTwH § R & ustier v g

2.11.3.5 Teaia & oIy srqufeafa 7 S & [ & 9 aedqiasd e 9% €61 TATgFh1T 3T qT5TFH

THeATF i FRrRrien 9¥ faammeger g T T ST aear g, UHT aRfRafaat § uF @1 #i aEieus
AT T AT T STaT 81 gTeiteh, Meiia [t & uger = &t sifaw &9 G ST =fzu)
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3 gsfiweor six Sufeafa

3.1 GSTIEHOT SR AT

TSTTROT QTeATOrR STl 3T U Jgd ol Hgcd Ul ThATcHa [RedT gl USiieh<or TehaT I gHtad wedl & 6
T FT ATH IH TIF TSI 1 g1 & § 5 98 e a7 Jngan 21 B o smey & forg s amer
TTSTHRAT & fory dstiaeor fUse SRTel & o ¥ 9go U Afds wrwd & sraame fram Sromm sere s &6
TISTHHT 1 TATS-ATT THE AT Hehdl ShT SaTHe FadT FIT TS0 il STATHAT I T FHLAT AF9THF 2|
I AT ISTReoT il GraeT wad TN, AR % 2T TC ITAed ZRIT| TTSTRAT T THE HI 3T TR
AATEHIY ZIT AHITST TohAT STHT AR

3.2 TSI IR qTg

TSTTROT ST ATHIERA o THT, THE ST I AHTGHE HIAFRT I FTAH BT & o [0 FTT TR TATZHIT T
FA HiSe I FAdH / ATSHRAH GCAT, IS T3, TTSTHRAT FHT THANT, THSMNIT / HISIT, T ST HEehl
T €A § @A gU TIHI FIAT AT AT & § FHSIT 1AL 6 (o707 [T I HisE 2|

3.3 gty & =, fastaw, dEr ol s ey & et

TATH AT H SIAL 6l STTASLAT  HIL0T ST A9 TR AT | ST T TISIhHT I BIE 6 HIE0T
TA-HSToha TTSIHH qel AATT ST Tl o Herel § Taammee st seqid <

3.4 st i diAT

T ST &l MY FAdH 3T ATHad a7 H FHiSe 6 [T GS{IHor Fied hl A gl Fawor Faw 4.3 9
fRu T €

3.5 HTEr & araHT

7t g = FreaT o sma™ ww uw et & 20 & srféen foreror 21 3 frw st €, 9 a8 s9 s
H 1T I & [0 saed FT Gl &, AATq 39 ATl § TS a9l qreawHdl | Iaehr Harer| sifas
TGl TLAT FT Fe § Uk Tq7g Tgol SHIel il arqdl & U sireea B sEr =g R
AT 9T FHTGT H ISTha TTSTHAT & AT [HHRTET hl STATT Aol 5

HITH UTST T2 ATTHT % AL % HIHA H, STATATE H Tg a1 STl TEATT o6 TATELT Fig T T FHO
T |1 GEIT| Teh UStighd fefeheash g STt =t 1 f=ifercar S91or o7 39 7THat § &f T g oF
BT o TEAT o STATET & AT g F I FICT &

3.6 fax sgufRafa six i i Rafa

3.6.1 73 FIE T T TATGHRIT AT [AFTTLA AT S (AFTRHF) Al Frod U @47 92 G018 T ATeh
qHT & FAAIRIAT g, qT IHHT ATHIRT THTH FT (AT SATUIT ST ATH HEATH & geT g1 o)

3.6.2 UF AT HTAF I FIAFH & T 219 % A ATIFHaT a7 SHE! F o0 a108 o q6dT g1 TH
HTARTT BT FTAFH F G S F 3 TR T Uk SHTET F o 917 of ehar gl

3.6.3 UF I AT & ATIH oI [T TTaT 8, SH T€I o U & geT 7 Jrusm|

3.7 Sufeafa Raw

3.7.1 T+ FTAT *1 2T F&AT H ITRAT AT AT T AT & 100% ITeafa Tufera g grevitsh, aras /
sraierd afifRufast & 3@d gu, Iufeefa & TTeawd aH-aaF g1 faa 25% & Hrwr a forerer o s
THAT &1 TAF ST Tl IT TSR & (o7 qead § AT 75% FeATH | +qAqH AN AT AT 0

3.7.2 TATET  FIH UF &1d | 75% & FH IUFEATT ATel BT FT Toog I F FFATAT fhIT SITUIT| THT ST
I qTSIFH F ATad BHTST oY O 7irer % forw 3ufeurd g & fore arer /81 g a8t a & o e ver g
T TOEAT & (o7 IT9T grar g, a7 U G sl I TEaahiell &l Godiahd dgl (haT SITUAT| Taeg U ATl
T I TLAT 37 AT i srater o of suffe g % oo ar /g 2

3.7.3 TTAT FT TgAT 37T gL T 7T F are Ieht sufRafy i Rufa F a & g=a fBFar smom)
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4 f&ft i sraregsar, s s yfdmd

4.1 qUF ArALFFHATA
4.1.1 AR ATAH FEAHT

.2 (41T FFA) F 0 Fa i smaegswmar 153 e g1 B ooft F qreswai ¥ e &1

ATFTRAT T TAGL0T qricrant 7 H f&ar w2
arfersr 7: AR arsawat F o wRRe srasaward
. Elfch dr.aF Elfch
- (W) (HruwE) | (FHE) (&)
g | e A A e PR @-=m) | (4w | 4-ET)
' (4-81e7) (2017 % 2016 (2017 %
(2016 &= . -
¥ for ) EIED) ELE))
ﬁ-q-)* *
ESRICIEEISNCILG) Eiles] 16 16 16 16
FF =T Forr v fAsm= e Tua 08 08 08 08
3 CIBIEETRC IR T =g 14 14 05 05
4 | i e S eht 82 74 87 80
5 [ERIUIRRUEEE] I} 30 38 28 35
6 | SO e/ vwErE et 03 03 09 09
T AFITHAT: U + TUH + THY + ST + I+ Aqfy = 153 153 153 153

1. SHAATSA/THATAHT FIH o (7T T ~IAqH TSI 40 = gHAT AR

2. TF I 0 AAATSA/THSAAET TSR] o (T IS0 FATGRT/TAAST | Td ATHIGH STH FHIAT T
3. #E g et oF ARl # gAY ¥ Sffaw a9 9% AT 6 GHTET T 5T SHTRT H TH aYE & HH H
THAT & AT IHHT fahed I T 2|

4, SAATSA/THATAHT TTSTHAT o HATLAT H AOIT hiee il H@T 3 | AT8F gl 3l Tl &, AAq
ATATSA/THAAET AALE % dgd AT hice (TR F Bl) F [T 9 T I TISHT Fad HEITH FIET
TEATIAT TSN 6 gi ATig Ul

5. ATATST / THISIET TISTHH o [o1T Fegiehe AT

. GI&T Arded

AT T IThT FAATSAT 3 & F A FrammeTst g Uk 6 srateq fham s

. HiY Y Iusrfoy (25% a2wr)

SFHIEATT &l HaTAd IT5ThH Jodisd ATHae! & ATET TS d AadATed TSI Hl ThAqrIad® T FLAT
2T

. G-500T i (75% 3e)

STHIEATE GINT TS T SiaaTed TTSIad (o0 THaeqeh TTaT TISIhA TTreqsh g sffaieeh 100 i
o HEATT FA T AT (AT SITUAT|
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T. sifdw @R

SAITATE TTSTRAT F AT TR T Goaiehd ATeTed Goaishd AT HeqT T F eATh a1 o 9T §<h
AT TRIT o LT 92 Rt STar 2

STaH Fh1T = 0.25 (SHAATST HEATHA  HIETH & ITH %)

+

0.75 (SEATA-FqL1T Hed T = HIeTH | ITH )

T USHT
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qEaI f¥g 7, a7 qi=a (T.727)

NOTIFICATION
New Delhi, the 23rd October, 2019

S.0. 3820(E).—In exercise of the powers conferred by section 33 read with section 34 (1) (2) and (3)
of the Indian Institutes of Information Technology (Public-private Partnership) Act, 2017 (23 of 2017), the
Senate with the approval of the Board of Governors, make the following Ordinances of Indian Institute of
Information Technology, Nagpur.

PREFACE

INDIAN INSTITUTE OF INFORMATION TECHNOLOGY NAGPUR (IIITN), is an institute of national
importance set up under the INDIAN INSTITUTES OF INFORMATION TECHNOLOGY (PUBLIC-
PRIVATE PARTNERSHIP) ACT, 2017. IIITN is set up with the objective of making available facilities for
higher education, research and training in various fields of Information Technology, to address the challenges
faced by the Indian IT industry and growth of the domestic IT market. The Ministry of Human Resource
Development (MHRD), Government of India has established Indian Institutes of Information Technology
(IIT), on a not-for-profit Public Private Partnership (PPP) basis. The partners in setting up the IIITs are the
Ministry of Human Resource Development (MHRD), Governments of the respective States where each IIIT
has been established, and the industry.

On the same line INDIAN INSTITUTE OF INFORMATION TECHNOLOGY NAGPUR (IIITN) is newly
established Educational Institute by the Ministry of Human Resources Development, Government of India and
industry partner Tata Consultancy Services, Mumbai Not-for-profit Public Private Partnership (N-PPP)
Institution.

The institute is committed to get itself recognized as a leader in Information Technology related science and
engineering. It wishes to establish a firm foundation for education and research with a high-quality faculty
base and having a vision to be the fountainhead of new ideas and innovations in technology and science.IIIT,
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Nagpur is an ambiance in which new ideas, research and scholarship flourish and from which the leaders and
innovators and IT-entrepreneurs of tomorrow emerge.

This booklet gives comprehensive information on the existing Rules and Regulations for B.
TechProgrammes for all the branches. All the current undergraduate programs will be governed by these rules
and regulations based on the global concept of outcome based education.

IIIT, Nagpur gives freedom to its various departments to tailor their academic programmes as per
their specific needs, within the frame work of the Rules and Regulations approved by the Senate from time to
time, keeping in view, the ever growing challenges and new developments. The revised programme, provide
additional opportunities and flexibilities for students to optimize their learning experience. This needs
continuous and meticulous planning of the academic profile on the part of each student to fully utilize the
opportunities. The students, and parents/guardians, are therefore, advised, in their own interest, to get fully
familiar with the Academic system of the institute, since in many ways it is different from what they would
have come across earlier. Student’s attention is brought particularly to the assessment procedures and the
specific rules governing the grading system, academic performance requirements, etc.

IITT, Nagpur is a very student-oriented place and our endeavor is always to ensure that our students
are offered the best opportunities that are needed to create outstanding scientists and engineers.

In-ChargeDean -IITTN
EXTRACTS FROM IIT (PPP), ACT 2017

The following are the extracts from THE INDIAN INSTITUTES OF INFORMATION
TECHNOLOGY (PUBLIC-PRIVATE PARTNERSHIP) ACT, 2017 (NO. 23 OF 2017)

Section 33: Subject to the provisions of this Act and the Statutes, the Ordinances of every Institute may
provide for all or any of the following matters, namely: —

(a) the admission of the students to the Institute;
(b) the courses of study to be laid down for all degrees and diplomas of the Institute;

(c) the conditions under which students shall be admitted to the degree or diploma courses and to the
examinations of the Institute, and shall be eligible for degrees and diplomas;

(d) the conditions of award of the fellowships, scholarships, exhibitions, medals and prizes;

(e) the conditions and mode of appointment and duties of examining bodies, examiners and moderators;
(f) the conduct of examinations;

(g) the maintenance of discipline among the students of the Institute; and

(h) any other matter which by this Act or the Statutes is to be or may be provided for by the Ordinances.
Section 34: (1) Save as otherwise provided in this section, Ordinances shall be made by the Senate.

(2) All Ordinances made by the Senate shall have effect from such date as it may direct, but every Ordinance
so made shall be submitted, as soon as may be, to the Board and shall be considered by the Board at its next
meeting.

(3) The Board shall have power by resolution to modify or cancel any such Ordinance and such Ordinance
shall from the date of such resolution stand modified accordingly or cancelled, as the case may be.
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INTRODUCTION

All undergraduate programs will be governed by these rules and regulations.

The curriculum provides broad based knowledge and simultaneously builds a temper for the life long process
of learning and exploring. At undergraduate level, a student needs to do compulsory foundation courses in the
areas of basic sciences, humanities, social sciences and engineering apart from departmental requirements.
Further, students undergo instructions in open electives to develop broad inter-disciplinary knowledge base.

The medium of instruction throughout the Course Studies is English.

The Institute follows the semester system. An academic year runs from July through June next year and is
comprised of two semesters. Typically, the 1*'semester (Odd Semester/Autumn) starts in the third week of
July and ends in the last week of November; the 2™ semester (Even Semester/Spring) starts in January and
ends in the last week of April. Detailed schedule is given in the Academic Calendar, which is made available
before the start of the academic year. Notwithstanding any clause that is stated in the regulations, the Senate

has the right to modify any of those from time to time.
Common Terminology
Medium of Instruction

English shall be the medium of instruction and examination.
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Credit System

Education at the Institute is organized around the semester-based credit system of study. The prominent
features of the credit system are a process of continuous evaluation of a student’s performance/progress and
flexibility to allow a student to progress at an optimum pace suited to his/her ability or convenience, subject to
fulfilling minimum requirements for continuation. A student is allowed to attend classes in a course and earn
credit for it, only if he/she has registered for that course. A student’s performance/progress is measured by the
number of credits that he/she has earned, i.e. completed satisfactorily. Based on the course credits and grade
obtained by the student, grade point average is calculated. All programmes are defined by the total credit
requirement and a pattern of credit distribution over courses of different categories. Details are given in
Course Contents.

Course credits assignment

Each course, except a few special courses, has a certain number of credits assigned to it depending upon its
lecture, tutorial and laboratory contact hours in a week. This weightage is also indicative of the academic
expectation that includes in-class contact and self-study outside of class hours. Lectures and Tutorials.

Earning credits At the end of every course for which a student has registered, a letter grade is awarded in
each course for which a student had registered. On obtaining a pass grade, the student accumulates the course
credits as earned credits. A student’s performance is measured by the number of credits that he/she has earned
and by the weighted grade point average. A student has the option of auditing some courses. Grades obtained
in these audit courses are not counted for computation of grade point average. However, a pass grade is
essential for earning credits from an audit course.

Academic year:
The period of formal academic instruction comprising of two semester and is usually period of one year.
Audit:

Enrolling in a class on an audit basis means the class would not count for credit or grade point average. In
some cases, Registration for audit may require the permission of the course coordinator.

Colloquium:

A gathering of students to discuss a given topic over a period of a few hours to a few days. Comprehension:
Comprehension will be a comprehensive viva which will test the knowledge and skills gained by students
over three semesters. It will also help them to appreciate the importance of integration. The viva will be
conducted by a panel comprising faculty members and industry executives. This will offer an opportunity to
expose our students to outside experts who can also give feedback about communication skills of students,
curriculum and the pace with which this curriculum is delivered. Credit course: A class with specified learning
goals which the student is required to meet in order to pass the course and that may be applied toward the
fulfillment of degree requirements at the Institute.

Electives and Core :

Electives are the academic courses chosen by the student from a set of options, as opposed to a required
course. While essentially required or compulsory courses called core courses are deemed essential for an
academic degree, elective courses tend to be more specialized. Elective courses usually have fewer students
than the required core courses.

Grades: Evaluative scores provided for each course, and often for individual examinations or papers written
for that course.

Industry Internship:

Usually it is for period of complete One semester, for which a student will is allowed to work in an industry
having focus on his/her project related field. This is to enable him/her to grasp all the nuances, ethics and
practices of IT industry. Alternatively, a student having more inclination towards higher studies can opt for
one semester internship for research/ academic activities at institute or universities of National and
International repute respectively in India and abroad (as per institute rule).

Lecture:

A lecture is oral presentations intended to present information or teach students about a particular subject.
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Major Examination or End Semester Examination: Usually a major examination is given at the end of the
semester.

Minor or Sessional Examination:

Usually two minor examinations are given in the semester.

Open Elective:

Open Elective courses allow a student to explore additional areas of interest, work toward a focused area.
Practical:

A practical is a learning opportunity that involves a brief presentation by the lecturer or tutor, followed by
students participating in various exercises or experiments. Practicals provide opportunities to study and gain
hands on experience on the practical applications of the concepts taught in the Lectures for a particular
subject.

Semester:
A period of study of approximately 13-14 weeks, usually half of the academic year.
Summer Internship:

In Summer internships students undertake summer internship in leading organization engaged in services (like
banking, insurance etc.), I'T/manufacturing, government or NGOs. This internship will expose the students to
real life environment and will also sensitize them about contemporary models of business. It is also expected
students will sharpen their soft skills and also prepare them for careers in business. The projects at various
other Institutes/Industries /Organizations like Bank, insurance/ Research Organizations, that not only give
them an opportunity to learn but also to contribute to these Institutes / Industries /Organizations like Bank,
insurance/ Research Organizations. They work on cross functional operational projects that expose them to all
the verticals of the company. This internship will expose the students to real life environment and will also
sensitize them about contemporary models of business. It is also expected students will sharpen their soft
skills and also prepare them for careers in Technology Sector and business.After the Summer Internship, the
assessment is done by in the Colloquium.

Project/Thesis

The project work is divided into 2 parts (Part I and Part IT) and will be spread over two semesters. Students are
expected to work on real life problems, preferably extending the scope of their summer internship/innovative
research problem. It is envisaged that students will diagnose the problem and come out with innovative
solutions and/or suggest an alternative models of doing business in chosen organization. The project work is a
capstone assignment integrating a variety of skills gained, variety of tools/techniques and an opportunity to
display maturity in understanding and implementing business solutions in a holistic manner. This will also
provide an opportunity to exhibit their ,project management* skills.

Tutorial:

A method of providing help to students by instruction outside of class. A tutorial is a method of transferring
knowledge and may be used as a part of learning. More interactive and specific than a book or a lecture; a
tutorial seeks to teach by example and supply the information to complete a certain task. Teaching course that
is generally offered in conjunction with a lecture in which the material is dealt with actively in more depth. A
tutorial system is basically a form of one on one teaching.

Course Contents / Syllabus:
This is an indicative description about the course.
Organizational Structure for Academic Administration

The academic programmes of the Institute are governed by Rules and Regulations approved by the Senate
from time to time. The Senate is a statutory and supreme body that governs all academic matters of the
Institute, and the rulings of Senate Chairman (Director of the Institute) are final in regard to all academic
issues. A definite time schedule is set by the Senate for various academic activities, through an Academic
Calendar issued in the beginning of each academic year. The Senate continuously assesses the academic
programmes and makes appropriate revisions/modifications/improvements as and when required.
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Performance of each student is monitored by the Faculty Advisor. Administrative back-up for all academic
matters is provided by the Academic office.

1.3 Academic Calendar

The academic activities of the Institute are regulated by Academic Calendar approved by the Senate, and
released at the beginning of each academic year. It is mandatory for students / faculty to strictly adhere to the
academic calendar for completion of academic activities. Academic Calendar can be seen at the Academic
Office homepage on institute Website. (wwwe.iiitn.ac.in). There are two regular semesters in a year. The
semester that begins in July (July to Nov.) is known as the autumn semester or odd Semester and the semester
that begins in January (Jan. to April) is known as the Spring Semester or Even Semester.

1.4 Academic Departments

Each academic program is offered by a Department or Center. Various departments and their two-letter code
are given below:

Table 1 Academic Departments

S.N. Name of Department Code
1. Computer Science Engineering CS
2. Electronics and Communication Engineering EC
3. Basic Sciences and Engineering BS

1.5 Academic Programs offered

III'TN offers academic programs in Engineering, at Undergraduate levels. Only course based programs (i.e., B.
Tech.) are included in this ordinance. For all the undergraduate programs, students are admitted after 10+2
schooling. Admission to these programs is based on the performance in national level tests / entrance
examinations followed by interviews in some cases. Details will be published every year in the admission
notification.The current Undergraduate programs are mentioned in Table 2.

Table 2 Undergraduate Programs

SN Department Programme Title Eés:elzplme Qualification
1 Computer Science B. Tech. in Computer Science CSE As per norms
Engineering Engineering decided by
2 Electronics and B. Tech. in Electronics & ECE competent
Communication Communication Engineering authority
Engineering appointed by
MHRD

The normal duration of the B. Tech. Programs will be of 8 semesters. For each academic program, there is a
prescribed course structure which in general terms is known as the Curriculum of the Courses of Study. If
prescribes all the courses/labs/other requirements for the degree and sets out the nominal sequence semester-
wise. It also gives the syllabus and a list of text/reference books for each course. The Details of Courses of
Study are given in course book of each program, which is made available on the institute web site:
www.iiitn.ac.in

1.6 Student’s Identification No. (ID Number), and Roll number
1.6.1 ID Number

Each student shall be allotted an Identity Number during first registration and that will be a permanent
identification number. The number shall be IDnnnnn, where nnnnn indicates the serial number of admission.
This number will never change and the allotted number will not be offered to any other student even after
cancellation of admission. The number shall be valid till the student completes the program or cancels the
admission or is removed from the roll. New number shall be assigned when a student takes fresh admission to
the same or any other program.
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1.6.2 Roll Number

B.Tech.. : The program of study for the first year is common to all the B. Tech. programs. Students are
allotted in various sections and roll number is given section-wise, eg, Yxx means Y section and student
number Xx.

In the second year, B. Tech. students are given a alpha numericroll no., XXnnYYYmmm, where, ‘XX’
Indicates Programme Code, ‘nn’ indicates year of admission, YY'Y indicates discipline code, mmm indicates
Sr. No. in programme. For example, BT13ECEO0O1 indicates roll number 001 of B.Tech. (Electronics and
Communication) student admitted in 2013.

1.6.3 Program code
Table 3 Program Codes
Code Program
BT Bachelor of Technology

2. COURSE STRUCTURE AND CREDIT SYSTEM
2.1 Credit system

Education at the Institute is organized around the semester-based credit system of study. The prominent
features of the credit system are a process of continuous evaluation of a student’s performance/progress and
flexibility to allow a student to progress at an optimum pace suited to his/her ability or convenience, subject to
fulfilling minimum requirements for continuation. A student’s performance/progress is measured by the
number of credits he/she has earned, i.e. completed satisfactorily. Based on the course credits and grades
obtained by the student, grade point average is calculated. A minimum grade point average is required to be
maintained for satisfactory progress and continuation in the program. Also a minimum number of earned
credits and a minimum grade point average should be acquired in order to qualify for the degree. Details are
given in section on degree requirements, regulations and procedures (Section 4).

2.2 Course credits assignment

Each course, except a few special courses, has certain number of credits assigned to it depending on lecture,
tutorial and laboratory contact hours in a week.

Lectures and Tutorials: One lecture hour per week per semester is assigned on ecredit.
Practical/Laboratory/Studio: One laboratory / studio hour per week per semester is assigned half credit.

Example: Course XXXXXX: (3-0-2: 4 cr) has 3 hr. Lectures + O hr. Tutorial + 2 hr. Practical per week. The
credits indicated for this course are computed as follows:

3 hours/week lectures = 3 credits 0 hours/week tutorial = 0 credit 2 hours/week practical = 0.5 x 2 =
lcredit.Total =3 + 0 + 1 = 4credits

A few courses are without credit and are referred to as non-credit (NC) courses.
2.3 Course Code scheme

2.3.1 A course code shall be DDTNMM, where

DD indicates the code of department, which is offering the course.

T indicates the type of the course, N indicates the level of the course, and
MM indicates the course number in the category.

2.3.2 Types of courses shall be as given in

Table 4. The Table indicates the code, type, structure, credits, and evaluation pattern, in which the subject can
be offered.
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Table 4 Types of courses, credits and evaluation pattern

Code Type Structure Credits Evaluation Weightage
L+T+P Method Range
L Lecture a+ b +c a+ b + 0.5c Sessional Exam. I 15-20
. <5
a: 071/2/3 Sessional Exam. IT 15-20
b:0/1/2
Teachers Assessment 10-20
:0
¢ (If the teacher
assessment is
more than 10
marks then the
evaluation
criteria must be
skill enhancing,
challenging and
justifiable
during academic
audit.)
End Semester Exam. 50-60
D Project  based - 1-10 Mid-Session Evaluation - I 20-30
courses
Mid-Session Evaluation — IT 20-30
Session-End Evaluation 40-60
S Independent - 2/3 Same as D Same as L
Study
A No Credit with 1/2/3 0 Same as L (SS/Z7) Same as L
Exam.

2.3.3 Levels of the course shall be as given in Table 5. The Table also indicates the guidelines to assign the
level to a course.

Table 5: Level of courses

Course Level of Course | Prerequisite Options Prerequisite | Prerequisite Eligible
Level (Optional) available Credits to be | Credits to be | Students
Completed completed by
by UG PG
100 Elementary Nil No 0 Not Applicable Only UG
200 First Courses in | Nil No 20 Not Applicable Only UG
the Area (Core
Courses only)
300 Second Level | 200 Level | Yes 40 Not Applicable Only UG
Courses (Core / | Courses
Elective)
400 Advanced /1 200/300 Level | Yes 60 NIL 3rd and 4th
Elective UG [/ | Courses for UG, year UG, PG,
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Course Level of Course | Prerequisite Options Prerequisite | Prerequisite Eligible
Level (Optional) available Credits to be | Credits to be | Students
Completed completed by
by UG PG
Basic PG Nil for PG PhD
500 Advanced - PG 400 Level | Yes 100 15 4th year UG,
Courses PG,Ph D

Earned Credits

At the end of every course, a two-letter grade is awarded in each course to which a student had registered. On
obtaining a pass grade, the student accumulates the course credits as earned credits. Student’s performance is
measured by the number of credits he/she has earned and by the weighted grade point average. A student has
the option of registering some courses as Audit Courses. Grades obtained in these audit courses are not
counted for computation of grade point average. A minimum number of earned credits are required in order to
qualify for a degree and continuation of registration at every stage. The credit system enables continuous
evaluation of a student’s performance, and allows students to progress at an optimum pace suited to the

individual ability and convenience, subject to fulfilling minimum requirement for continuation.
2.4 Course content description

Course content description consists of following components: (i) Course Code (ii) Title of the Course (iii)
Credit and L-T-P (iv) Pre-requisites (v) Overlapping/Equivalent courses and (vi) Description of the content.
An example is given below:

MEL304 Theory of Machine - II
4 credits (3-0-2)
Pre-requisites: MEL208
Overlaps with: MEL213

Course Coordinator:

Timetable Slot:

Content:-----

2.5 Pre-requisites

Each course, other than 100 and 200 level courses, may have specified pre-requisites, which may be another
course or a fixed number of earned credits (cannot be more than100 for UG program and 25 for PG program)
or both. Course prerequisite indicates that a student who has not completed the prerequisite course will have
to study contents of the prerequisite course without teacher’s support to understand the course opted. A
student who has not earned requisite number of credits necessary as prerequisite will not be eligible to do that
course, e.g. CEL310 XXXXXXX

Pre-requisite: CEL140/CEL150/CEL160 and earned credits74

A student who is ready to study required topics from CEL140O, CEL150, CEL160 and has earned 74 credits
will be eligible to register for this course.

Pre-requisite earned credits for some courses of special nature are given below.
Independent Study -- 74
Mini Project -- 74
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B.Tech. Major Project Part 1~ - - 100
Practical Training - - 64
2.6 Overlapping/Equivalent courses

Wherever applicable, for a given course overlapping and equivalent courses should be identified. A student is
not permitted to earn credits by registering for more than one course in a set of overlapping /equivalent
courses. Any two courses having 60% content common can be generally considered as equivalent. Students

may use these overlapping/equivalent courses for meeting degree/pre-requisite requirements.
2.7 Course coordinator

Every course is coordinated by a member of the teaching staff of the Department, which is offering the course
in a given semester. For some courses, faculty from other departments or even guest faculty can participate in
teaching and/or coordination of a course. This faculty member is designated as the Course Coordinator.
He/she has full responsibility for conducting the course, coordinating the work of the other faculty members /
teaching assistants associated with the course, holding the tests and assignments, and awarding the grades. For
any difficulty related to a course, a student is expected to approach the respective course coordinator for
advice and clarification. Weightage for tests, quizzes, assignments, laboratory work, workshop and drawing
assignment, term paper, etc. will be the basis for award of grade in a course and the distribution will be
decided by the concerned Course Coordinator (generally announced at the start of the semester).

2.8 Grading system

The grading reflects a student’s own proficiency in the course. While relative standing of the student is clearly
indicated by his/her grades, the process of awarding grades is not only based on fitting performance of the
class to some statistical distribution. The course coordinator and associated faculty for a course formulate
appropriate procedure to award grades. These grades are reflective of the student’s performance.

2.8.1 Grade points

The grades and their equivalent numerical points are given in Table 6.

Table 6 Grade points
Grade Grade points | Description
AA 10 Outstanding
AB 9 Excellent
BB 8 Very good
BC 7 Good
CC 6 Average
CD 5 Below average
DD 4 Marginal
FF 0 Poor /Unsatisfactory / Absence from end-sem exam
NP - Audit pass
NF - Audit fail
SS - Satisfactory performance in zero credit core course
77 - Unsatisfactory performance in zero credit core course
W - Insufficient attendance (refer section 3.7)

Description of Grades

AA grade : This grade stands for outstanding achievement.
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CC grade: The CC grade stands for average performance. This average performance refers to ‘average’ as per
instructor’s expectations in a holistic sense and not only the average marks obtained by the class.

DD grade: The DD grade stands for marginal performance. It is the minimum passing grade in any course.
Minimum marks for award of DD grade should not be higher than 45% for L type of courses and 50% for
other types of courses. However, individual course coordinators may set a lower marks requirement.

FF grade: The FF grade denotes poor and very poor performance, i.e. failing a course or absence in end sem.
A student is required to repeat all core courses in which he / she obtains FF grades, till he/she obtains a
passing grade. For other (elective) courses if FF grade is obtained, then, a student may take the same course or
any other course from the same category. Further, FF grades secured in any course stay permanently on the
grade card. Student securing FF grade is eligible for re-examination and also for the subsequent summer
term, if course is offered in that summer term (see conditions in Section 4.7), provided FF grade was not given
due to absentee in end semester examination and student is not involved in any in disciplinary act.

NP and NF grades: These grades are awarded in a course opted as an audit course by a student. Only elective
courses can be audited. The audit pass (NP) grade is awarded if the student’s attendance is above 75% in the
class and he/she has obtained at least DD grade. If either of these requirements is not fulfilled, the audit fail
(NF) grade is awarded. The grades obtained in an audit course are not considered in calculation of SGPA or
CGPA. No credits are earned through Audit courses.

SS and ZZ grades:The SS grade denotes satisfactory performance and completion of a non-credit course /
attendance based courses. The ZZ grade is awarded for non- completion of the course requirements. In case, if
it is a core/compulsory course, the student must register for the course until he/she obtains the SS grade

2.9 Evaluation of Performance

The performance of a student will be evaluated in terms of two indices, viz, the Semester Grade Point
Average (SGPA) which is the Grade Point Average for a semester and Cumulative Grade Point Average
(CGPA) which is the Grade Point Average for all the completed semesters at any point in time.

CGPA will be rounded up to second decimal.

The Earned Credits (ECR) are defined as the sum of course credits for courses in which students have been
awarded grades between AA to DD.

Earned Grade Points in a semester (EGP) = X (Course credits x Grade point) for courses in which AA- DD
grade has been obtained

SGPA = EGP / X(Course credits) for courses registered in a semester
in which AA- FF grades are awarded
CGPA = EGP / X(Course credits) for courses passed in all completed semesters
in which AA- DD grades are awarded
Conversion of CGPA into percentage Marks:

As per UGC and AICTE guidelines, the procedures for conversion of general CGPA to percentage is :
(CGPA-0.75) x 10 = Percentage of Marks.

[For example: The equivalent percentage of marks against CGPA 6.75 is (6.75-0.75) x 10 = 60 %]
2.10 Course Evaluation
2.10.1 Course Evaluation for L. / S/ A type courses

2.10.1.1 Course evaluation of Lecture / Tutorial component shall be on the basis of twoSessional
Examinations, one End Semester Examination and Teacher’s Assessment through tests, quizzes, assignments,
seminars, group discussions etc. Teacher’s assessment shall be on the basis of at least two independent
assessment heads. Refer

Table 4 for weightages to be given to different evaluation components.

2.10.1.2 Sessional examinations & End-semester examination should be conducted and result shall be
declared as per schedule in academic calendar. Sessional examination shall be of 1-hour & end semester
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examination shall be of 3-hour duration. Course coordinator can conduct longer duration examination but only
with pre-intimation (at the beginning of session) to students and concerned HoD. Answer books shall be
shown to the students. Grievance, if any, shall be addressed by HoD on application by the student not later
than 15 days from last day of sessional examination & within 2 days from the last day of display of grades (for
end semester examination).

2.10.1.3 Students who remain absent for Sessional examination can be subjected to suitable mode of
evaluation by the course coordinator within 10 days of conduct of the Sessional Examination. This provision
is made for only genuine cases accounting for illness and circumstances beyond control of student. A student
should apply to the concerned course coordinator with recommendations of Faculty Advisor and with relevant
documents. It is the discretion of the course coordinator to consider the application. A student who remains
absent for both Sessional examinations shall be awarded zero marks in both examinations.

2.10.1.4A student who remains absent for End-semester examination shall be given zero marks in End
Semester examination and will be awarded FF grade. Such a student will not be eligible to appear for re-
examination also. If student is absent from the end semester examination on medical ground or due to
circumstances beyond control of student, and if student wishes to appear in re-examination, then, student shall
make a written application to Dean (Acad) to give permission to appear in the re-examination. This
application shall be made through Faculty Advisor and HoD and shall reach Dean (Acad) before the
completion of the entire end semester examination. All the relevant documents which justify the reason for
absentee from the end semester examination shall be attached to this application. 1* year B. Tech. students
shall give application through Faculty Advisor/Faculty Mentor and 1st year B. Tech.co-ordinator.

A Central Committee under the chairmanship of Dean (Acad) shall examine the case. This committee shall
include Medical Officer, and two HoDs. Committee’s decision on the student’s request will be final.

2.10.1.5 Student with W grade is not eligible to appear for end semester examination, re-examination &
summer term.

2.10.2 Course Evaluation of Practical (P Type) & Practical Component of L Type Courses

2.10.2.1 Course Evaluation of Practical Courses (P Type) and Practical Component of L type Courses shall
be based on continuous evaluation.

2.10.2.2 Assessment can be made either in every class or in the phases, however manner in which assessment
is planned should be declared in the beginning. The weightage shall be 60-75% for continuous evaluation and
25-40% for end session evaluation.

2.10.2.3 The final evaluation of the courses containing labs shall be done as follows.
Theory 75% weightage
Labs 25% weightage
Example

If a student has earned 80/100 marks in theory and 90/100 in practical, then the final score would be
calculated as follows

80x0.75 + 90x0.25 = 82.5

Note: If the evaluation of theory and lab is not on the scale of 100, then the obtained marks has to be
first scaled or mapped on the scale of 100.

(* This combined passing would be applicable only if a student secures min 50% marks in lab
evaluation failing so student then will declared fail.)

2.10.2.4 The phase I assessment shall be frozen immediately after 1* Sessional examination for 30-35%
assessment. Additional 30-40% assessment (phase II) shall be frozen immediately after 2™ Sessional
Examination.

2.10.2.5 There will not be any make-up examination for Practical Courses. End session evaluation is the
evaluation made at the end of session based on complete work in the session. End session evaluation can also
be considered as phase III evaluation.
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2.10.2.6 For End session evaluation, if recommended by the Department, examiner other than teacher, either
from within the Institute or from outside the Institute can be nominated. Approval for external examiner,
including financial aspect shall be obtained from the Director.

2.10.3 Course Evaluation of Project Type Courses shall be on continuous evaluation basis.
2.10.3.1 Course evaluation of project type courses shall be on continuous evaluation basis.

2.10.3.2 Course evaluation shall be done in phased manner. Mid-session evaluations, two in number, shall be
of 20-30% weightage each. End term evaluation shall be of 40-60% weightage.

2.10.3.3 End Term evaluation of 40-60 % for Major Projects shall have external examiner. However in case of
failure, re-registration to the course is mandatory.

2.10.3.4 Absenteeism for assessment can be condoned by the HoD on genuine grounds beyond control of
student, on recommendations from Faculty Advisor and Course Coordinator. Under such circumstances an
alternate assessment chance is given to a student. However, grades should be finalized before stipulated date.

3. REGISTRATION AND ATTENDANCE
3.1 Registration & Enrollment

Registration is a very important procedural part of the academic system. The registration procedure ensures
that the student’s name is on the roll list of each course that he/she wants to study. Registration for courses to
be taken in a particular semester will be done according to a specified schedule before the end of the previous
semester. Each student is required to complete the registration formality in the intranet facility by indicating
the slot-wise choice of courses. Web based registration facility shall be available only on the intranet of IIITN,
Nagpur. The choice of courses must be approved by his/her Faculty Adviser.

Adyvice on Courses

At the time of registration and enrollment, each student must consult his/her Faculty Advisor to finalize the
academic programme, keeping in view factors such as, minimum/maximum numbers of total credits, past
performance, backlog of courses, SGPA/CGPA, pre-requisite, work load and student’s interests, amongst
others. Special provisions exist for academically weak students.

3.2 Addition, Deletion, Audit and Withdrawal from Courses

HoD will recommend the cases of add/drop of courses by students under peculiar circumstances like, pre-
registered courses could not be run due to non-availability of sufficient number of students.

3.3 Limits on Registration

A student is permitted to register for a specified minimum and maximum number of credits. Details are given
in Rule 4.3.

2.4 Semester Withdrawal

If a student is absent for more than 20 teaching days in a semester on medical grounds, he/she may apply for
withdrawal from that semester, i.e. withdrawal from all courses registered in that semester. Application for
semester withdrawal must be made as early as possible and latest one week before the start of the End
Semester Examination. Partial withdrawal from courses registered in a semester is not allowed on medical
ground.

In case of request for withdrawal on medical ground, students residing in the hostel must produce a certificate
from the Institute Health Center. The medical certificate issued by a registered medical practitioner will be
acceptable in those cases where a student has valid reasons for his / her absence from the Institute hostel.

3.5 Continuous absence and enrollment status

3.5.1 If a student is absent from the Institute for more than four weeks without notifying the Faculty Advisor
or Head of Department or Dean (Acd), his/her enrollment will be terminated and name will be removed from
the Institute.

3.5.2 A UG student can withdraw for maximum two semesters during the course of completion of programme.
A PG student can withdraw for maximum one semester during the course of completion of programme.
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3.5.3 A student does not enroll without withdrawing from semester shall be removed from the roll of the
Institute.

3.6 Attendance Rule

3.61 All students must attend every class and 100% attendance is expected from the students. However, in
consideration of the constraints/ unavoidable circumstances, the attendance can be relaxed by course
coordinator only to the extent of not more than 25%. Every student must attend minimum of 75% of the
classes actually held for that course.

3.6.2 A student with less than 75% attendance in a course during the semester, will be awarded W grade. Such
a student will not be eligible to appear for the end semester and re-examination of that course. Even if
such a student happens to appear for these examinations, then, answer books of such students will not
be evaluated.

A student with W grade is not eligible to appear for Re-examination and summer term also.
3.6.3 Students will be informed about their attendance status after the 1st and 2nd sessional examinations.
4. DEGREE REQUIREMENTS, REGULATIONS & PROCEDURES
4.1 Overall requirements
4.1.1 Undergraduate Program

The Total credit requirement for the B. Tech.(4-years program) is 153 credits. The details of credits
requirement from various category of courses is given in Table 7.

Table 7: Credit requirements for various courses

B. Tech B. Tech. B. Tech. B. Tech.
'(CSE) ' (CSE) (ECE) (ECE)
SN | Category of Course Symbol (4-Year] (4-Year) | (4-Year) | (4-Year)
(for 2016 (for 2017 (for (for 2017*
Batch)* onwards)* | 2016 onwards)
Batch)*
1 Basic Sciences (BS) BS 16 16 16 16
2 Engineering Arts & Sciences (ES) ES 08 08 08 08
3 Humanities &Managment HU 14 14 05 05
4 Departmental core DC 82 74 87 80
3 Departmental Elective DE 30 38 28 35
5 Open Course/ MOOC ** ocC 03 03 09 09
Total requirement :BS + ES + DC+ DE + HM + OC = 153 153 153 153
$esk

The total minimum course hours for an online/MOOC course should be 40.
2. A student has to get prior approval from Faculty Advisor/ HOD registering for online/MOOC courses.

A student can do or opt for such courses in any semester from second to final year i.e. IlIrd semester
to VIIIth semester.

4. No. of credits earned through online/MOOC courses cannot be more than 3, i.e courses to be opted for
remaining credits (if any) under online/MOOC overhead should be the courses offered by the
institute only.



276 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

5. Assessment Mechanics for online/MOOC course:
a. Mentor Allotment
A mentor will be allocated by HOD according to their area of specialization to the students.
b. Course accomplishment (25% weightage)

The candidate must successfully complete the registered online course as per the respective
course evaluation criteria.

c. Institute-level assessment (75 % weightage)

An additional 100 Marks institute level assessment will be conducted and evaluated by the
supervisor/course instructor for each such online course registered by the candidate.

d. Final Score

The final score of the online courses is evaluated on the basis of a combined weighted score
secured in both online Assessment and Institute-level assessment as follows.

Final Score= 0.25 (Score obtained through online assessment)
+

0.75 (Score obtained through Institute-level assessment)

d. Gradation

Following table can be used for the award of grades for all the online course.

Range of marks obtained in the Grade

evaluation
81-100 AA
71-80 AB
61-70 BB
56-60 BC
51-55 cC
46-50 CcD
40-45 DD

Degree Requirements
Earned credits

For award of a degree, student must earn credits as per the Table 7. The credit requirement stated here is the
minimum requirement. To account for credits of individual subjects, total earned credits of a student can
exceed by maximum 3over the prescribed requirement. (i.e. 156 for B. Tech). Any additional courses, if
opted, shall be treated as audited courses.

Practical Training

A student of the B.Tech. may complete a minimum 4 weeks of practical training to the satisfaction of the
concerned department. This training will normally be arranged in the summer vacation following the 6th
semester.
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Lower and upper limits for credits registered

4.3.1 B.Tech.:Student can not register for more than seven theory courses and five laboratory courses in a
semester. B Tech Student with CGPA > 8.5, can register for one additional theory course in the eighth / tenth
semester, respectively.

Absence during the semester

a) A student must inform the Dean (Acad) through FA and HoD immediately of any instance of
continuous absence from classes.

b) In case the period of absence on medical grounds is more than 20 working days during the semester, a
student may apply for withdrawal from the semester, i.e. withdrawal from all courses registered that
semester. Such application must be made as early as possible and latest one week before the start
of the End Semester Examination. No applications for semester withdrawal will be considered
after this time limit and student will not be eligible for semester withdrawal on medical ground.
Dean (Acad), depending on the merit of the case, may approve such applications.

In case of request for withdrawal on medical ground, students residing in the hostel must produce a
certificate from the Institute Health Center. The medical certificate issued by a registered medical
practitioner will be acceptable in those cases, where student has valid reasons for his/her absence from
the institute hostel. A certificate from a registered medical practitioner will also be accepted from
students normally residing off-campus, provided registration and contact details of the medical
practitioner appears explicitly on the certificate. This certificate shall be endorsed by the Institute
Health Center.

c) Partial withdrawal from courses registered in a semester on medical ground is not allowed.

d) Students who remain absent for sessional examinations due to medical reasons, shall approach Course
coordinator for a make-up test immediately on return to the class. The request shall be supported with
a medical certificate from the Institute Health Center. A certificate from a registered medical
practitioner will also be accepted from students normally residing off-campus, provided registration
and contact details of the medical practitioner appears explicitly on the certificate.

e) Permission for the make-up test is the discretion of course coordinator. Note that a medical certificate
does not automatically entitle a student to an absentee test.

f) If a student is continuously absent from the institute for more than four weeks without notifying the
Dean (Acad), his/her name can be removed from institute rolls.

Termination of registration due to unsatisfactory academic performance
B.Tech.

4.5.1.1 Students can register maximum Seven theories + maximum Five laboratory courses including project,
if eligible for project.

4.5.1.2. Backlog courses shall be registered first and if slots are available, then, new courses shall be
registered. Recommendation from Faculty Advisor is needed if backlog curses are not being registered first.

4.5.1.3 Rules for termination:

A student will be terminated if any of the following condition is encountered:
1) If number of active FF and W grade courses are more than seven*®
2) If student earns less than 10 credits in two consecutive semesters*

3) If student exceeds more than 12 regular semesters (for B.Tech), excluding those semesters in which
drop was taken on medical ground

*[If this condition is met at the end of two consecutive semesters (odd + even) in one academic session, then
the case may be referred to Dean (Acad). Such a student may be given one opportunity, wherein, student can
register for all the previous year backlog courses in the next one year. In doing so, at the end of one year, if
student is left with eight or more backlogs again, then, student shall withdraw the admission.
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Maximum time for completing degree requirements

The maximum allowable period for completing all degree requirements is 6 years for B.Tech. from the date
of first registration. This maximum allowable period excludes semester withdrawal taken by student due to
medical reasons. Rules for semester rwithdrawal on medical ground are given in 4.4 b).

Courses of Special Nature

Courses of special nature are: National Cadet Corps (N.C.C.), National Sports Organization (N.S.0.) and
National Service Scheme (N.S.S); Independent Study, Mini Project, Practical Training, Colloquium, and
Major Project. Salient features of these courses are given below.

(a) Independent Study

Independent Study is an elective course that some departments may offer from fourth semester onwards for
UG students. It is an audit course covering one or more of the following:

(1) In-depth study and critical review of a specified topic; (ii) Specialized laboratory work/experimental
project/feasibility study; (iii) Work on a research project; (iv) Software development on a specified topic.

An individual student and teacher should decide upon the topic and submit an initial write-up to get the
approval of the Course Coordinator before the end of the semester when the course is registered for (i.e. in the
semester prior to doing the course). The duration of the course will be the entire semester. The student on
completion of the course should submit a written report. A departmental committee via a mid-session and
final evaluation will evaluate the student’s performance. A UG student has to earn 75 credits and obtain at
least 8.5 CGPA to become eligible to do Independent Study. A student can register for only one such course
during the entire program.

(b) Major Project

The Major Project is a core course spread over at least two regular semesters and comprises of Part 1 and Part
2. The allocation of major projects, faculty guides and tentative plan of work are to be done in 6th semester
(for 4 year B.Tech. programmes). B. Tech. student must have earned minimum 100 credits to be eligible for
registration for Project Part 1. Project Part 2 is normally expected to be a continuation of Part 1, except under
those exceptional circumstances in which the supervisor (guide) is changed at the end of Part 1. A mid-session
assessments and an end session assessment will be carried out for each part. Part 1 and Part 2 will be graded
separately. A student must have obtained a pass grade in Major Project Part 1 in order to be eligible for
registering for Major Project Part 2.

Summer Term

In the summer term, registration for L (lecture) category courses will be strictly limited to the students who
have obtained FF grade in the subject in the immediate past semester. Student involved in act of indiscipline
will not be eligible for registration of courses in summer term. In a summer term, a student cannot earn more
than 12 credits (in all the categories). However, a student is permitted to register three L (lecture) courses even
if registered credits exceed 12. A summer course will run for the courses of First Year and Final year if
teachers are available to conduct the courses. These courses can be registered by only those students who have
scored FF grade (excluding those who remain absent in end semester examination) in the immediate preceding
two regular semesters. Due compensation shall be paid to the teachers for conducting courses in summer
terms.

4.8 Change of program
4.8.1 Program change at the end of first year
The following regulations apply for change of program at the end of first year, i.e. end of the 2 semester.

a) A student is eligible to apply for change of branch/discipline at the end of first year only, provided he/she
satisfies the following criteria:

1) CGPA : > 8.50
i1) Candidate should have no FF and /or W grade

b) Change of the discipline will be permitted strictly in the order of merit as determined by their CGPA at
the end of first year subject to the limitation that
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i) the actual number of students in the third semester in the discipline to which the transfer is to be
made, should not exceed the sanctioned strength and,

i1) the strength of the discipline from which transfer is being made does not fall below 90% of
existing strength.

c) If student of a particular branch does not get change in Branch A, due to ii) of b) above, then, the student
of lower CGPA from any other branch will also not get change to Branch A.

4.9 Measures for helping Students belonging to socially weaker section

A number of measures exist for helping students belonging to socially weaker section. A senior faculty
member is appointed as adviser to those students for advising them on academic and non-academic matters.
Additional tutorials shall be arranged for academically weak students over and above normal course
requirement.

5. VARIOUS ACADEMIC BODIES
5.1 Board of Studies (BoS)

Each Department shall have a Board of Studies. The BoS shall look after all the programs offered by the
Department.

5.1.1 Constitution
Chairman — Head of the Department
Member — All teachers in the Department

Member — One teacher (preferably Professor) from other department, (to be nominated by BoS, with approval
of Chairman, Senate)

Member — One teacher from other Institutes, preferably from IIT / NIT, (to be nominated by BoS, with
approval of Chairman Senate)

Member — One expert from Industry, (to be nominated by BoS, to be nominated with approval of Chairman
Senate)

5.1.2 Responsibilities

1. To frame the program qualification.
2. To frame the program requirement.
3. To prepare the course content.

5.2 Class Committee

A class committee shall be framed for group of courses, which are offered by large number of students
simultaneously, or group of courses recommended by BoS. A group should not have more than 6 courses.

5.2.1 Constitution

Chairman — Faculty of Department who does not teach any course prescribed for the program. (to be
nominated by BoS)

Member — All course coordinators of courses covered in the group.

Member — Two students with CGPA of more than 8.0.

5.2.2 Responsibilities

1. To review conduct of the course and results of first sessional after first sessional examination.

2. To review conduct of the course and results of second sessional after second sessional examination.

3. To identify academically weak students based on performance in 1% and 2" sessional and report their
names to HoD.

4. To finalize grades awarded for the courses.
5.3 Faculty Adyvisor (FA)
A group of students (preferably 20 to 30) shall be allotted to a faculty advisor.
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Faculty advisor shall be from the same Department in which the student is enrolled.

Faculty advisor shall be allotted in the first year and the student shall have same faculty advisor till he / she
completes the program.

Each teacher shall act as Faculty Advisor. If there are more teachers in the Department, number of students
allotted shall be less (not lesser than 20). Teachers shall become Faculty Advisors in rotation. If department
has lesser number of teachers, number of students allotted shall be more.

5.3.1 Responsibilities of Faculty Advisor

1. Faculty advisor should approve the registration / enrollment of student.

2. FA shall monitor the progress of the student and act as his / her mentor.

3. Any application made by a student shall be forwarded by FA with recommendations.

4. All applications made by student on medical ground shall be considered further only if recommended by
FA.

5. Any action taken against student shall be communicated to the FA.

6. When a student leaves the Institute on completion of program or without completing the program, that shall
be communicated to FA.

6. CONDUCT OF DISCIPLINE

6.1 Each student shall conduct himself, both within and outside the campus of the Institute, in
a manner befitting a student of an Institute of National importance. No student is expected
to indulge in any activity which tends to bring down the prestige of the Institute.

6.2 Each student shall show due respect and courtesy to the faculty members, administrators,
officers and employees of the Institute; and good neighborly behavior to fellow students.
They should also pay due attention and courtesy to the visitors and residents of the campus.

6.3 The following additional acts of omission and/or commission by the students within or
outside the precincts of the College shall constitute gross violation of code of conduct
punishable as indiscipline

i. Lack of courtesy and decorum; unbecoming conduct (both within and outside the Institute);
ii. willful damage or removal of Institute property or belongings of a fellow student;

iii. disturbing fellow students in their studies;

iv. adoption of unfair means during examinations;

v. breach of rules and regulations of the Institute;

vi. Hacking in computer systems, either hardware or software or both

vii. noisy and unseemly behavior and similar other undesirable activities

6.4 Violation of the Code of Conduct of students by any student, shall invite disciplinary action and may merit
punishment, such as reprimand, disciplinary probation, fine, being debarred from examination, debarring the
use of placement services, withholding of grades, withholding of degree, cancellation of registration and even
dismissal from the Institute.

6.5 The Warden of the concerned Hostel shall have power to reprimand or impose fine or
take any other such suitable measure against any resident of the Hostel who violates either
the rules and regulations or the Code of Conduct pertaining to the concerned Hostel.

6.6 The Course Instructor of a course shall have the power to debar a student from the
examination in which the student is detected to be wusing unfair means. The Course
Instructor shall have the power to take appropriate action against a student who
attempts to misbehave in the class.

6.7 Ragging, in any form, is strictly prohibited and any violation shall be considered as a
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serious offence, leading to appropriate penal action as laid down from time to time by
the institute.

6.8 The Senate may constitute a Standing Committee to investigate the alleged
misdemeanor reported and recommend a suitable course of action. The Senate may
also prescribe the procedure for dealing with the recommendations of this Committee.
Violation of the Code of Conduct of students, by a student or a group of students can be
referred to this Committee by any student/faculty /any other functionary of the Institute.

6.9 In exceptional circumstances, the Chairman, Senate may appoint a  Special
Disciplinary Committee to investigate and/or recommend the action to be taken in case
of any act of gross indiscipline involving a large number of students which may tarnish
the image of the Institute.

6.10 The case of a defaulting student recommended for dismissal from the Institute shall
ordinarily be referred to the Senate for its final decision.

6.11 A defaulting student who feels aggrieved with the punishment awarded may prefer an
appeal to the Chairman, Senate stating clearly the reasons why the punishment should not
be awarded. The Senate shall prescribe the procedure to process such an appeal.

6.12 A student who is found guilty of some major offence may not be recommended by the
Senate to the Board of Governors for the award of a degree/diploma/certificate
even if all the academic requirements have been satisfactorily completed by the
concerned student.

7. SCHOLARSHIPS, PRIZES, AWARDS AND MEDALS

7.1 To promote and recognize academic excellence, constructive leadership and overall
growth and development of students, the Senate shall award Prizes/ Medals/ Scholarships
to be instituted either by the Institute or through endowment /grants of donors. The norms
and conditions for the institution of such Scholarships/ Prizes/Medals shall require
approval of the Board of Governors.

7.2  Under exceptional circumstances, where gross violation of the conditions of the
awards/recognition or academic misconduct is detected at a later stage, the Senate may
recommend to the Board of Governors to withdraw the award and recognition.

8. Ph.D

These rules and regulations shall govern all Ph.D. programs in IIIT, Nagpur. As a result of the sound research
base and extensive infrastructural facilities available, the Institute offers Ph.D. programme in a wide range of
areas in Engineering. The broad objective of the Ph.D. programme is not only to keep pace with the
expanding frontiers of knowledge but also to provide research training relevant to the present social and
economic objectives of the country. The Institute also encourages research in interdisciplinary areas through a
system of joint supervision and interdepartmental group activities. The presence of a strong research oriented
faculty provides excellent opportunities for such program.

8.1 PH.D. PROGRAM AND RESEARCH AREAS:

IIIT Nagpur offers Ph.D. program in the following disciplines:
a. Electronics and Communication Engineering (ECE),

b. Computer Science and Engineering (CSE)
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IIT Nagpur encourages research in interdisciplinary areas. The areas include but not limited to:
Avionics, Civionics, Automotive Electronics, Internet of Things, Signal Processing, Communication,
Big Data, Machine Learning, Biomedical Signal Processing, Data Mining, etc.

8.2 ABOUT THE PH.D. SCHEME:

HITN offers Ph.D. program in various categories given in Section IV. IIITN is supported under
“Visvesvaraya Ph.D Scheme” also (https://phd.medialabasia.in/student data.php). As per the scheme, a
student will be eligible to receive a one-time incentive of Rs. 2.5 lakh on successful completion of the
Ph.D. program. The objectives and other salient features of the scheme are available on the following link:
https://phd.medialabasia.in. The total number of seats available under Visvesvaraya scheme is limited to

20 seats. A candidate who would like to opt for the Visvesvaraya PhD scheme is required to mark the
appropriate option in the application form.

8.3 PH.D. ADMISSION-CATEGORIES
The Institute admits Ph.D. candidates under following categories:

Category Minimum Duration for Thesis Eligibility Financial Visvesvaraya
Submission Assistance PhD scheme
availability
External Three (3) years for candidates Essential: NOT eligible YES
candidates with Master’s degree and Four 2. Master's Degree in | for any financial
from Industry | (4) years for candidates with Engineering/ support from the
(EX-D) Bachelor’s degree, from the date Technology with Institute.
of joining the programme till the Bachelor’s in
date of Submission of Thesis Engineering/
Technology,with
First class or 60%
marks (55% marks
for SC/ST/PwD) /

C.P.I or C.G.P.A.
greater that 6.75 (6
for SC/ST/PwD) on
a 10 point scale.
OR

Bachelor’s Degree
in Engineering/
Technology,with
First class or 60%
marks (55% marks
for SC/ST/PwD) /
C.P.I or C.G.P.A.
greater that 6.75 (6
for SC/ST/PwD) on
a 10 point scale.

AND

. Minimum 5 years

of relevant
experience in
CSE/ECE/IT and
allied fields.

Note:In-house research
facilities to be made
available by the
respective organization.

Desirable: A valid
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GATE score is desired.

Other External
Candidates
(EX-0)

Three (3) years, from the date of
joining the programme till the date
of Submission of Thesis

Essential:Master's
Degree in Engineering/
Technology with
Bachelor’s in
Engineering/
Technology in
ECE/CSE and allied
disciplines, with First
class or 60% marks
(55% marks for
SC/ST/PwD) / C.P.I. or
C.G.P.A. greater that
6.75 (6 for SC/ST/PwD)
on a 10 point scale.
Desirable: A valid
GATE score is desired.

NOT eligible
for any financial
support from the
Institute.

YES

Externally
Funded
Project Staff
(EX-P)

Three (3) years, from the date of
joining the programme till the date
of Submission of Thesis.

Essential:

Master's Degree in
Engineering/
Technology with
Bachelor’s in
Engineering/
Technology in
ECE/CSE and allied
disciplines,with First
class or 60% marks
(55% marks for
SC/ST/PwD) / C.P.I. or
C.G.P.A. greater that
6.75 (6 for SC/ST/PwD)
on a 10 point scale.
Desirable: A valid
GATE score is desired.

NOT eligible
for any financial
support from the
Institute.

NO

8.4 SELECTION PROCESS (ALL CATEGORIES)

Admission will be on the basis of written test and interview. The procedure will be as follows.

8.4.1Stage 1: Written test

Eligible candidates are required to appear for the written test.

8.4.2 Qualifying score in written test:

The minimum qualifying score will be a normalized score decided taking into account the number of
candidates to be called for interview, but in no case it will be less than 40%.The normalization will be done
by considering the top most score to be 100% and scaling the scores of other candidates accordingly.

8.4.3 Stage 2: Interview

Candidates qualifying the written test are required to appear for the Personal Interview.

8.4.4 Stage 3:

A combined score will be calculated on the basis of score in written test, score in interview, and GATE
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qualification with following weightages.

PhD Category Total Distribution
Marks
Written Test Interview GATE Qualification*
EX-I 100 40 50 10
EX-O and EX-P 100 50 40 10

* Candidates with GATE qualification would be obtaining the allotted marks.
8.5 CREDIT REQUIREMENT

All the registered Ph.D students need to complete the requirement of coursework of 6 credits by M.Tech
degree holders and 12 credits by B. Tech degree holders in either of the following modes.

1. Courses offered by the institute.

2.Credits can be earned through successful completion of the online courses available on MOOC platforms
like NPTEL/ MIT-OCW/Coursera/edX, etc. (The total minimum course hours for an online course should
be 40.)

8.6 ASSESSMENT MECHANICS FOR ONLINE/MOOC COURSE:
8.6.1 Course accomplishment (25% weightage)

The candidate must successfully complete the registered online course as per the respective
course evaluation criteria.

8.6.2 Institute-level assessment (75 % weightage)

An additional 100 Marks institute level assessment will be conducted and evaluated by the
supervisor/course instructor for each such online course registered by the candidate.

8.6.3 Final Score

The final score of the online courses is evaluated on the basis of a combined weighted score
secured in both online Assessment and Institute-level assessment as follows.

Final Score= 0.25 (Score obtained through online assessment)
+
0.75 (Score obtained through Institute-level assessment)
8.6.4 Gradation

Following table can be used for the award of grades for all the online course.

Range of marks obtained in the evaluation Grade
81-100 AA
71-80 AB
61-70 BB
56-60 BC
51-55 cC
46-50 CcD
40-45 DD
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8.7 VALIDITY OF REGISTRATION

1. The registration will be valid for a period of 6 years for M.Tech. degree holders and 7 years for
B.Tech. degree holders from the date of registration and no further extension will be granted under
normal circumstances.

2. After 6/7 years, if a candidate wishes to continue research, he / she will be required to register
again. A candidate should apply for re-registration before completion of 6/7 yearsof registration
period. Failure to do so a candidate will be required to register again following the procedure for fresh
candidates.

8.8 (A)LEAVE REGULATIONS FOR FULL TIME / SPONSORED (FULL TIME) PH.D.
SCHOLARS WITH FINANCIAL SUPPORT

1. A full-time/ sponsored (full time) Ph.D. scholar, during his/her stay at the Institute will be entitled
30 days leave during each academic year, including leave on medical ground. These scholars are not
entitled to have vacation. Even during mid-semester breaks and summer and winter vacations, he/she
will have to explicitly apply for leave. Leave beyond 30 days in an academic year may be granted to a
research scholar in exceptional cases subject to the following conditions

i. that the leave beyond 30 days will be without Assistantship/Scholarship, and

ii. such an extension of up to additional 30 days will be granted only once during the entire
programme of the scholar including self sponsored scholar.

2. The female Ph.D. Scholars are entitled for Maternity leave of maximum period of 180 days. In such
cases, the Ph.D. registration period, that is valid for SIX years as per the norms of the Institute, will
further be extended for the period of maternity leave availed (not exceeding 180 days).

Research scholar shall submit the application for leave alongwith a copy of
appropriate  medical  certificate  through  Supervisor, HoD and to Dean for
approval.

(B) For full time external candidate above leave regulations are not applicable.
8.9 ABSENCE DURING THE SEMESTER FOR COURSES REGISTERED

1. A scholar must inform the Supervisor or HoD or Dean immediately of an instance of continuous
absence from classes.

2. A scholar who is absent due to illness or any other unavoidable -circumstances,
up to a maximum of two weeks, should approach the course coordinator for
make-up quizzes, assignments and laboratory work. Supporting document
should be attached to the application.

3. A scholar absent from a sessional examination due to illness should approach
the course coordinator for a make-up test immediately on return to class. The
request should be supported with a medical -certificate from Institute’s Medical
Officer. A certificate from  registered  medical  practitioner will also  be
acceptable for a  scholar normally residing off-campus, provided detail of
registration of the concerned Medical Practitioner appears explicitly on  the
certificate.

4.In case the period of absence on medical grounds is more than 20 working days
during the semester, a scholar may apply for withdrawal from the semester, i.e.
withdrawal from all courses registered that semester. Such application must be
submitted as early as possible and latest one week before the start of the End
Term Examination. No applications for semester withdrawal will be considered
thereafter. = Depending on  merit of the case Dean, will consider such
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applications.  Partial withdrawal from courses registered in a semester 1is not
allowed.

S.If a scholar is continuously absent from the institute for more than four weeks

without  notifying the Supervisor / HoD / Dean, his/her name will be
removed from institute rolls.

8.10 SEMINARS DURING PH.D WORK

1. A scholar is required to give a progress seminar on his / her project work every
six months in concerned department during the Ph.D. Seminar weeks indicated
in academic calendar.

2. The time-table for six monthly seminars shall be displayed by the HoD at Ileast
15 days prior to the seminar. A brief write-up outlining the work previously
done, the current status and the future plans also should be submitted to the RPC
members at least 3 days prior to date of seminar.

3. Report of the RPC after each six monthly progress seminar shall be duly
forwarded to the office of the Dean by the concerned department, in a
format available on website.

4. Six monthly seminars shall be conducted only if annual fees are paid. No further
seminar shall be conducted without payment of fees.

5. Report of six monthly seminars 1is required to be submitted to Dean office
within 15 days period after the last date of delivering the seminar mentioned in the academic
calendar. The consolidated summary sheet along with copies of
Page 11 of 14 seminar reports and other documents of all candidates should be sent in a single lot.
Individual seminar report of candidate will not be accepted.

6. Pre Submission Seminar- In case there is a need to organize pre-submission
Seminar of Ph.D. scholar before completion of minimum duration for Ph.D.
thesis submission, such pre-submission seminar may be permitted upto the duration of one month
before the completion of minimum duration.

7. A candidate is supposed to earn satisfactory remark from the RPC after presenting the progress
seminar on getting two consecutive unsatisfactory remarks; the candidate may be liable for
registration cancellation if the explanation and undertaking submitted by him/her is not satisfactory.

8.11COMPOSITION OF Research Program Committee (RPC)

The Research Progress Committee (RPC) required to be set up for monitoring the

progress of research for each registered scholar shall have following composition.

1. Chairman - Head of the concerned Department/ One of the senior qualified supervisors nominated
by Chairman Senate, when HoD is not a qualified supervisor.

2. Supervisor/Supervisors.

3. One RPC member (Expert) from the Allied Department/Discipline/Industry/other reputed
academic institutes to be nominated by the supervisor.

8.12 REQUIREMENTS FOR SUBMISSION OF THESIS

1.

The minimum requirement for submitting the thesis is publication in / SCI indexed journal and 1
SCI/Scopus index journal.

A scholar shall be required to deliver a pre submission seminar, and will be allowed to submit his/her
thesis only if the RPC recommends.
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2. Thesis should be shown to RPC members. Preferably thesis should be ready before delivering the pre-
submission seminar, so RPC members will go through the facts & figures of thesis.

3. Thesis will be required to be submitted within six months from the date of delivery of pre submission
seminar.

4. A candidate is required to submit 4 copies of synopsis and soft bound Ph.D.thesis along with the soft
copies of synopsis and thesis in PDF format to the Academic Section.

8.13 PH.D. THESIS EVALUATION

1. Thesis shall be evaluated by two examiners nominated by the Chairman Senate
from the panel of examiners suggested by RPC and forwarded through the HoD.
One external examiner from outside India (from developed country) is desirable.

2. Candidate shall be provided a copy of detailed reports of both examiners.

3. If both the examiners give favorable reports, the candidate will be eligible for
Ph.D. degree after open defense and recommendation of the Senate.

4. If the examiner(s) recommends acceptance of the thesis subject to major
modifications, the thesis can be resubmitted only once after incorporating the
modifications, within a period of one year. The thesis so resubmitted shall be
examined by the same examiner(s).

5. If the examiner(s) recommend acceptance of the thesis with minor modifications
only, the thesis is to be corrected before open defense and viva-voce. External
examiner shall confirm  whether corrections suggested by both examiners are
included.

6. In case the report of one of the examiners is not favorable, the thesis will be sent
to the third examiner. If the report of third examiner is favorable then only a
candidate will be considered eligible for Ph.D. degree after open defense.
7. A candidate shall be required to defend his / her Ph.D. thesis (open defense and
viva-voce) before the Board of Examiners consisting of following
members.

1) One of the Examiners of the Ph.D. thesis

i1) Chairman, Board of Studies of the concerned Department.

iii) Supervisor(s) of Ph.D. thesis.

iv) Director’s Nominee (from amongst the Ph.D. Supervisors from other Department)

In case the examiner is unable to attend the viva-voce for any reason, the Director is empowered to
nominate one expert in the field from the local area as an examiner.

8. A candidate will have to submit two hardbound copies of thesis incorporating all suggestions of
examiners. After successful defense, one for record, and the other for library.

9. Thesis rejected by both the examiners may be resubmitted after revision, not
earlier than one year and not later than three years from the date of such
intimation to the scholar by the Academic Section. The thesis so resubmitted
may be examined by the same referees or by new referees.

10. Rejection of the thesis so resubmitted will disqualify the scholar from further
consideration for the award of the Ph.D. degree, in the topic of research chosen
by him / her.

11. On the basis of report of Board of Examiners, the Senate decides the scholar’s
eligibility for award of the degree of Doctor of Philosophy

8.14 MAXIMUM NUMBER OF CANDIDATES A SUPERVISOR CAN GUIDE

A supervisor can have 8-10 candidates registered under him/her for Ph.D.
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8.15 ADDITIONAL SUPERVISOR

If the Principal Supervisor leaves the Institute for any reason he / she is permitted to
work as Principal Supervisor for candidates registered before leaving the Institute.
However, additional supervisor from the Institute shall be provided, if the thesis can not be submitted
within calendar year.

8.16 CHANGE OF SUPERVISOR

The practice of change of Supervisor should be discouraged under the normal
circumstances. However, any application from a candidate or the Supervisor requestingfor a change if
recommended by HoD may be considered and the requested change will be permitted with the
approval of Director.

8.17 SEMESTER BREAK

1. Due to any genuine reasons a scholar can opt for semester break. For which he/she have to submit
such application with supporting documents forwarded through HOD and Dean to the Director. Such
break will be allowed only subject to receiving approval from the Director and only one such break
will be allowed during the entire duration of Ph.D. A scholar is not required to pay the fees and
present progress seminar during semester break.

2. A research scholar must follow the schedule of course/seminar registration schedule of every
semester and also the schedule of progress seminar presentation with fail. Any kind of delay resulting
in missing the deadline may make scholar to pay the fine subject to the approval from the Dean and
Director.

8.18 CANCELLATION OF REGISTRATION

9
9.1

9.2

9.3

94

9.5

9.6

Candidate alone or supervisor with RPC or candidate and supervisor(s) can apply for
cancellation. HoD, Dean shall recommend the cancellation to the Director. The
cancellation requested will be permitted if approved by the Director.

RESIDENCE REQUIREMENTS & HOSTELS

The institute is need based residential and all students opting for hostel facility shall be required to
reside in, and be members of the hostel to which they are assigned at the time of registration. Only in
exceptional circumstances a student may be permitted to change from one hostel to another.

No family member or any other person will be allowed to stay in the hostel with the students. Only
under special circumstances, the Director/Dean of Academic Affairs may permit a student to reside
with his/her Parent/Guardian in the Institute Campus or within a reasonable distance from the Institute.
Such a student shall, however, be attached to a hostel and will be required to pay seat rent according to
rules, and Hostel establishment charges fixed by the Warden. However, this permission may be
withdrawn at the discretion of the Institute, at any time considered appropriate by it, without assigning
any reason.

All students must abide by the rules and regulations of the hostel as may be framed from time to time
by the Hostel Management Committee and approved by the Senate.

Married accommodation shall be provided only to PG and PhD students as per availability. No
married accommodation shall be provided to any student of the undergraduate courses.

For each Hostel, there shall be a Warden/Assistant warden(s)/ Proctor (if needed)/ Matron (for girl’s
hostel)/ Hostel Supervisor (s) (if needed). The office of the Warden shall be held by the members of
the academic staff of the Institute. These appointments shall be made by the Director. The Warden
shall be responsible for managing the Hostel efficiently.

Every student residing in a Hostel shall join the Hall Mess. However, the Warden may exempt an
individual student from the Mess on medical grounds for a specified period. During Institute vacations,
messes of a few Hostels will function, depending upon need. All students staying in the Hostels during
vacation shall have to join one of these messes. No other arrangement will normally be permitted.
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9.7 The passing out B. Tech. students, PG and Phd students will have to vacate hostel latest up to the date
of 30th June of calendar year for UG and PG and PhD as per submission status.

9.8 Every student shall be personally responsible for the safe up-keep of the furniture and other items
supplied to him/her and will be charged for any damage or loss caused by design or negligence during
the occupancy of the room. All the hostel residents will themselves be responsible for taking care of
their valuables and belongings.

9.9 Every student must pay the mess bill by the due date, announced by the Warden. Failure to deposit the
dues in time may result in fine or such other penalty as the Warden may deem fit. Even the registration
of a student may be cancelled in case of failure to clear the mess dues within prescribed due date.

9.10 Hostel residents shall respect the right of each individual to express his/her ideas, pursue his/her
interests and follow the style of life most meaningful to him /her without hurting /disturbing the other
hostel residents. However, political campaigning is prohibited.

9.11 Visitors and persons of the opposite sex are strictly prohibited to enter the residential blocks of the
Hostels. Other visitors like parents etc will be allowed to visit only during visiting hours and in
reception lobby only.

9.12 Use of liquor, drugs, or any other intoxicants in the Hostels and all premises is strictly prohibited. Also
carrying out publishing, disseminating, viewing Porn and other illegal material on social media is
strictly prohibited. Any kind of video shooting of group fights, physical abuse and any matter leading
to disrepute to the institute is strictly prohibited. No Kind of Ragging is allowed in the hostel and
premises of the institute.

9.13 Every resident shall comply with all the rules and regulations of the Hostels as may be in force from
time to time. The Institute shall take necessary actions against the defaulters.
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